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Notice is }muby given that the National Company Law Tribunal has ordered the commencement of
corporate insolvency resol

ution process of the Goldenline Infrastructures Pvt. Ltd. on 17.05.2024.

The creditors Ql‘ Goldenline Infrastructures Pyt. Ltd., are hereby called upon to submit their claims with
Rjroof(;)n or before31.05.2024 to the interim resolution professional at the address mentioned against entry
0. 10.

The ﬁnangial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice ol

authorisefi representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class Home Buyers in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.
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Satyendra P. Khorania

INTERIM RESOLUTION PROFESSIONAL

OF GOLDENLINE INFRASTRUCTURES PVT. LTD.

Reg. No. IBBI/IPA-002/1P-N00002/2016-17/10002

AFA No.: AA2/10002/02/101224/203107 & Valid upto-10.12.2024
E-mail- cirpgoldenline@gmail.com , skhorania@live.com

Date:18.05.2024
Place: Jaipur
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